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Promotion   of  Senior    Stenographers    in 

CPFC 

532.  SHRI J. p. JAVALI; 

SHRI   SOHAN  LAL DHUSIYA: 

Will the Minister of LABOUR be 

pleased to state: 

(a) whether it is a fact that in the 

Office of Central Provident Fund Com- 

missioner, Delhi the Senior Stenographers 

are also given chance while making pro- 

motions to the post of Superintendents! 

Section  Officers  as per the existing rules; 

(b) if so, the number of Senior Steno- 

graphers promoted to the said posts dur- 

ing ihe last three years; 

(c) if no promotion has been made the 

reasons for violation of existing Recruit- 

ment Rules in such cases; 

(d) whether it is also a fact that the 
Central Provident Fund Commissioner in- 
spite of Government's directions has been 
promoting only Assistants te the posts of 

Superintendents; and 

(e) the action taken|proposed to be 

taken to rectify the irregularities com- 

mitted to remove the injustice meted out 

to Senior Stenographers and punish the 

officers found responsible for violation of 

Recruitment  Rules? 

THE DEPUTY MINISTER IN THE 

MINISTRY OF LABOUR AND THE 

DEPUTY MINISTER IN THE MINIS- 

TRY OF PARLIAMENTARY AF- 

FAIRS (SHRI RADHAKRISHAN MALA- 

VIYAJ; (a) and (b) Even though, under 

the existing recruitment rules of the post 

of Superintendents in the Employees' Pro- 

vident Fund Organisation, Senior Steno- 

graphers are also required to be consider- 

ed for promotion, no Senior- Stenograph- 

er was promoted as Superintendent dur- 

ing the last  3  years, 

(c) to (e) An amendment to the re- 

cruitment rules excluding Senior Steno- 

graphers from promotion to the cost of 

Superintendents was under consideration 

at one time. 0,n the basis of this draft 

amendment, ad-hoc promotions had 'been 

given to Assistants only. However, the 

Central Provident Fund Commissioner 

has been directed to make all promotions 

according to the existing recruitment rules 

which include Stenographers (Senior) as 

one of the feeder cadres. 

Since exclusion of Senior Stenographers 

from promotions which were only on ad- 
hoc basis was on account of incorrect in- 
terpretation of rules! instructions, punish- 
ing anybody for the alleged lapse is not 
called for. 

installation of statues of National Leaders 

533.   SHRIMATI   RATAN   KUMARI: 

DR. RATNAKER PANDEY: 

Will the Minister of URBAN DE- 
VELOPMENT be pleased to state; 

(a) whether all the formalities "have 

been completed for installation of the 

statues of Mahatma. Gandhi. Jawahar Lal 

Nehru  and Indira  Gandhi in New Delhi; 

      if (b)  if  so,  the  places  identified  for  the 

   purpose;  and 


